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|CP 6/2007 (OA No. 169/2005) with MA 127/2007

Mr. C.B. Sharma, Counsel for applicant.
Mr. T.P. Sharma, Counsel for respondents.

Respondents have filed MA No. 127/2007 for taking
order dated 20.03.2007 whereby they have complied
with the order of this Tribunal dated 28.08.2006 passed
in OA No. 169/2005. The same is taken on record. The
MA is dlsposed of accordingly.

Since the order of this Tribunal dated -28.08. 20’07
has been complied with, this CP is dismissed. It is-
expected that the Pension Disbursing Authority shall
issued the revised PPO in respect of the applicant at the
earliest. Notices issued to the respondents are hereby
dlscharged .
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